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Petition(s) for Special Leave to Appeal (Civil) No(s).5627/2008

JAl PRAKASH GUPTA (D) THR. LRS. Petitioner(s)
VERSUS
Rl YAZ AHAMAD & ANR. Respondent ( s)

Date: 12/05/2008 This Petition was called on for hearing today.

For Petitioner(s)
Ms. Mona Raj vanshi, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER
I ssue fresh notice upon the unserved respondents through
Regi st ered Post A. D.
Dasti service, in addition, is allowed.
List the matter on 17th July, 2008.

(S. G SHAH)
s Regi strar



